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cxample, the Finance Minister has taken
credit for stepping up the Central Plan
allocation by 25,000 crorcs of rupces
because he has taken the base of the
Central Plan Outlay for the ycar 1997-98
as 81,000 crores of rupecs which was the
revised cstimate of the year.

Thercfore, he is taking a simplistic
approach  that  this  year's - Budget
allocation for the Central Plan Outlay is
Rs.1,05,000 crores. So, an amount of
Rs.24,000 crores has been cnhanced. But
actually, of the Budget estimates stage
that the Central Plan Outlay for the year
199798 was Rs.91,000 crores. So, a
comparable figurc would be between
Rs.91,000 crores and Rs.1,05,000 crores.
I can give umpteen number of examples
from thc Budget Spcech of this type of
comparasion.  Take the case of
Accclerated Irrigation Benefit Scheme.
He has said, 1 have stepped up the
allocation by 58 per cent under the hcad
“Central Plan Assistance”, from Rs. 800
crores to Rs. 1,500 crores.” But actually,
the Central Plan allocation at the (BE)
‘stage was Rs. 1,300 crores, not Rs. 800
crores, and nobody knows what your
revised tigure would be when you present
your Budget next year. Out of these
Rs. 1,05,000 crores—Sir, (whenever you
call the Prime Minister, I will resumc my
scat)—the budgetary support from the
Central  Government  was  Rs. 42,464
crores, and the extra-budgetary resources
and the intcrnal resource generation was
Rs. 62.773 crores. Here is the catch.
From 1996-97 to 1998-99, and even
before that, we have found a slippage in
the internal resource generation and the
extra-budgetary  resource  gencration.
Tuke the case of power. Your actual
budgctary support is less by Rs. 200
crores, and you are giving a hefty step-up
from the extra-budgetary resources and
the internal resource generation! In 1995-
96, 1996-97 and 1997-98, there has been a
scrious  shortfall between the Budget
Estimates and the Revised Estimates on
this IEBR, leading to a shortfall i the
overall Central Plan Outlay. In 1996-97,
the total Central Plan Outlay was
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Rs. 87,000-0dd crorcs. The year cnded
with Rs. 77,000 crores. There was a
shortfall of Rs. 10,000 crores. in 1997-98,
it was Rs. 91,000 crores. We have ended
with Rs. 81,000 crores, and 1 am quite
confident, Mr. Finance Minister, that
when you present your next Budget, your
Revised Estimates will be Rs. 10,000
crores to Rs. 12,000 crores short. Why?
It is mainly because some of your
projections and assumptions are
erroncous even on the revenue side; that
is why, Dr. Manmohan Singh has very
corrcctly pointed out that you have
inflatcd  your receipts and you have
depressed your expenditure projcctions.
You have taken a credit of 20 per cent:
vou have assumed a step-up of 20 per
cent in Central Excise revenue realisation
and in Customs Duty you have assumed a
growth of 17 per cent. There is a very
simple calculation so far as Central
Excise is concerned. One per cent of
industrial growth lcads to 0.8 per cent
growth in Central Excise. 1 am taking
away the inflation for the time being.
Therefore, if you want to have a growth
rate  of 20 per cent in Central
Excisc—assuming your rate of inflation
would be seven to eight per cent—you
will require a clear step-up in the
industrial production at the level of 12 o
13 per cent; otherwise, these revenues in
Central Excise will not be available. And
what is the indication that you are going
to have a 12 to 13 per cent growth rate in
industrial sector? That is way you have
stepped up the Customs Duty.’

MR. CHAIRMAN: Mr. Mukherjce,
pleasc resume your seat.

SHRI PRANAB MUKHERIEE: All
right, Sir.

4 PM.
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THE BUDGET (GENERAL),
(CONTD.

SHRI PRANAB MUKHERJEE (West

Bengal): The point which I was trying to

drive at is about the fallacy in projecting
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higher allocations by tomparing between
non-comparables and it has happened not
in one year alone. It has happencd
almost for the last three consecutive
years. What is the basic problem? The
basic problem is this. We suggested that
the public sector enterprises should raise
their resources from the market or by
generating their internal resources. They
have -not been able 1o do that. I would
not like to multiply the examples. Take
the power sector, the coal sector, the
communication scctor and even the
railways except in recent years when the
Railway Finance Corporation has been
ablc to raise some resources, have not
been able to raise the resources they
were cxpected to raise. But when they
fail to raise the resources, there is a
shortfall in the overall Plan Outlay.

The second point which 1 was dealing
with is about the depressed expenditure
figure and the inflated receipt figure.
Take the case of defence expenditure.
From 1995-96 onwards, there has been
10% to 14% step up in the defence
expenditure every year. And you cannot
just expect that this step up in this budget
is going to be adequate. Therefore, there
comes the question of having a higher
fiscal deficit and imbalance in our
financial structure. Now, the Finance
Minister, while presenting his Budget,
came out with three very laudable ideas.
He wanted to have a simplified tax
structure,- a saral  structure., He
wanted to have better compliance by
giving sammaan to the tax-payer. Thirdly,
he also wanted to give them some relief
by providing samadhaan. Two other
aspects have been dealt with. It is proper
on the part of the Finance Minister to
bring - another voluntary disclosure
scheme with some other name—of
course, [ am not going into the rationality
of that aspect; it has been dealt with, But
where is the saralata in his tax structure?
Mr. Finance Minister, when the finance
Bill is discussed clause-by-clause, we will
show how you have made he tax
structure more complex. 1 am giving you
just two examples.



